
,..' .. . I(HrGH couRT oF ASSAM, run*rn^rffi oesH ;

From

To,

Sub:-

Ref:-

No.HC.VII-17IZOO+1 t t slo 
1 

p,
Smti layashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Nirmali Talukdar,
District & Sessions Judge,
Kokrajhar.

Dated Guwahati, the (
ll"
December,2024.

Restricted Holiday.

Letter N o. DJ K./I - 5 I 24 / 7 2BO, dtd. 27 . t t.ZO24.

With reference to the above, I am directed to inform you that you have beengranted Restricted Horiday on 05.12.2024, as prayed for. The chief ludiciar Magistrate,Kokrajhar, and in his absence, the i/c c.J.M., Kokrajhar wi, be in charge of your court andOffice in your absence.

Madam,

M oNo .HC.V lt-17 I20o4l itr€ I IA, dated
Copy to:

Yours faithfully,

s"ll_
JT. REGISTRAR ruIGILANCE)
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]T. REGISTRAR (VIGILANCE) 
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,_)! The project Manager, Gauhati High Couft.


